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Shri W od^ar; May I know A e 
ther foreign experts have made any 
proposals to keep these slaughter 
houses in a separate locality with 
clean surroundings?

Dr. P. S. Deshmnkli: I have not 
got any advice from any foreigners. 
The appointment of this committee 
was suggested by our own Directo
rate of Marketing and Inspection in 
their report which was submitted to 
us on 15th January, 1956.

V illage A pproach R oads

*963. Shri R. K. Gnpta: Will the 
Minister of Transport be pleased to 
state:

(a) the grants so far made and 
utilized by various States in the cons
truction of approach roads to \dllages ; 
and

(b) the conditions, if any. that have 
been attached for the sanction of such 
grants?

The Parliamentary Secretary to the 
Minister of Railways and Tranqwrt 
(Shri Shahnawaz Khan): (a) and (b). 
A statement is laid on the Table of 
the Lok Sabha. [See Appendix V, 
annexure No. 59.]
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Shri Natarajan: All the villafe 
approach, roads construQted jindpr tne 
First ftvc Y ^ r Plan are mere earth
work roads. Has Govenmient allot
ted any funds to convert them into 
metalled roads and for constructing 
culverts also?

Sliri Shaiinawaz Khan: The village
roads are entirely the responsibility 
of the State Governments and t ^  
sum which the Ministry of Transport 
has allotted, is merely a gesture to 
encourage the States to pay more at
tention to this important work.

Shri T. N. Singh: May I know 
whether the State Government’, etpe- 
cially Part A States, demands for 
more and more money in regard to 
the approach roads have been fully 
met, and if not, what proportion hM 
not been met?

Shri Shahnawaz Khan: The sums
that were set aside in the case of 
Part A States, as I said, have been 
mostly utilised. The sums that were 
alloted to each State is a limiting 
factor, and we have not yet allotted 
any sums over and above them.

D elhi T ransport Service

*965. Shri N. B. Chowdhnry: Will 
the Minister of Transport be pleased 
to state;

(a) the total strength of staff in the 
D. T. S. workshop at present;

(b) whether it is a fact that the 
workshop and depots of the Delhi 
Transport Service arc under-staffed; 
and

(c) steps being taken to remedy the 
situation?

The .Parliamentary Secretary t« Am 
Minister of RaUways and Transport 
(Shri Shahnawaz Khan): (a) 712.

(b) The workshop staff has now be
come inadequate owing to the increase 
in the fleet.

(c) Proposals for providing the 
workshop with the full complement of 
staff are now under consideration by 
the Authority. As an interim mea
sure, some additional staff has already 
been sanctioned.
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9iri N. B. Chowdhury: May I
know whether in the D. T. S. estab- 
lidiment there is any provision for 
leave reservists, and if so, to what ex
teat?

Sbii Shahnawaz Khan: There is 
provision, but I cannot tell him just 
off-hand. .

Shri N. B. Chowdhury: May I
know whether there are any special 
difficulties that the Ministry is facing 
in recruiting adequate staff for this 
establishment?

The Minister of Railways and 
Transport (Shri L. B. Shastri): There 

•is no special difficulty in recruiting 
the staff who will work as reservists 
or relief staff.

Shri Velayndhan: May I know 
whether the D. T. S. was running on 
a profit in the year 1955, and if so, 
what was the profit? If there was any 
loss, what was the reason for the 
loss?

The Deputy Minister of Railways 
and Transport (Shri Alagesan): It is
not directly related to the question. 
There was a small profit. I cannot 
give the amount just now.

M otor V ehicle T ax

*968. Shri Radha Raman: Will the 
Minister of Transport be pleased to 
state whether Government have con
sidered the proposal to fix a limit on 
Motor Vehicle taxes as recommended 
by the Motor Vehicle Taxation En
quiry Committee?

The Deputy Minister of Railways 
and Transport (Shri Alagesen): The
proposal to fix a ceiling for taxes on 
motor vehicles in all States has been 
under the consideration of Govern
ment for a long time. The proposal 
was last discussed at the meeting of 
the Transport Advisory Council in 
February, 1956, when representatives 
of the States desired to be given more 
time for consideration of this sugges
tion.

Shri Radha Raman: May I know 
whether the Government have irivited 
the opinions of the various States with

regard to these recommendations and 
if any response has been received from 
them either in favour or against 
them.

Shri Ali^esan: As I said in my 
answer, this question has been dis
cussed many a time at the meetings 
of the Transport Advisory Council. 
Naturally the States are anxious that 
no ceiling should be put on their taxa
tion powers. This question was also 
commented upon by the Taxation 
Enquiry Commission and they made 
certain proposals. All those were be
fore the last meeting of the Trans
port Advisory Council held in Febni- 
ary. A suggestion was thrown out that 
the ceiling to be observed by the other 
States should be limited to 75 per 
cent, of the Madras tax. For tnis. 
they wanted time to consider.

Shri Radha Raman: Which other 
recommendations of the Motor Vehi
cle Taxation Enquiry Committee have. 
the Government thought over and ac
cepted?

Shri Alagesan: That is too wide a 
question. *

Shri B. D. Pande: Has Govern
ment thought over the question that 
the taxation of motor vehicles is very 
great and differs from State to State? 
Since the Cantonment Boards. Muni
cipal Committees etc., have realised' 
any amount of tax without reference 
to the Central Government, will Gov
ernment standardise those rates all 
over the country?

Shri Alagesan: Yes, Sir. There 
are various authorities which levy the 
taxes on motor vehicles like octrois 
etc., but the power vests in them as 
per the Constitution. We can only 
try to reason with them and that we 
do in the Transport Advisory Council 
meetings and even otherwise

Shri Radha Raman: May I know 
whether the Taxation Enquiry Com
mission has considered this kind of 
limiting of tax on vehicles?

Shri Alagesan: Yes. they consider
ed and they also opined that this, 
should be discussed at the Transport 
Advisory Council. Their opinion wa&




